In The Central Administrative Tiribunal
Jaipur Bench, Jaipur

OA./TA/MP. NO. vt et vmsssenerenesn /199 _

...Jagdish Pd, Jangid | yeyy Union of India & Others

b grrovi Ut Eiurenretsagioge

- Date of Order

Qrders

13.2.95 | Shri K.i.. Thawani, Counszel for tha applicant.

shri il. Rafiqg, Sounsel for the respondents.
This MA for permission to file rejuinder is
acesptad, Rejoinder be £iled within 15 days. MA

stands dispdsed of accordingly.
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